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TNPCB - Revised categorization of industries in view of directions issued by the
Central Pollution Control Board under the Section18{1) {b) of the Water (P&CP) Acl,
1974 and the Air (P&CP) Act, 1981.- Approved by the Board — Order issued.

B.P. No. 06 i Dated : 02.08.2016
Read: 1., CPCB Letier No.B-28012/ESS(CPA)2015-1 dated 7.3.2018.
2 Board Resciution No.CA/BMI09/2016 dated 28.7.2016.
crrid

Tamil Nadu Pollution Controi Board vide B.P. No.34 dated 5.10.2012 issued the list
of industries which are classified as Red, Orange and Green Category industries as per
the directions issued by the Central Pollution Control Board on 4.6.2012. Subsequently in
2013, the Board vide B.P. No. 37 dated 1.6.2013 has issued a revised list with the addition
of ieft-out industries.

Now the CPCB vide lelter No. B-29012/ESS(CPA)/2015-1, dated 7.3.2016 has
issued direction to all the Chairman, State Pollution Control Boards / Pollution Control
Committees under the section 18(1) (b) of the Water (P&CP) Acl, 1974 and under the Air
(P&CP) Act,1981 regarding harmonization of classification of industrial sectors under Red
| Orange / Green / White Categories. In the directions the CPCB has mentioned interalia
as follows:-

Now, therafore, in exercises of the powers delegated to the Chairman, CPCB under
Section 18 (1) (b) of the Water (P&CP) Act, 1974 and Section 18(1) {b) Air (PACP)
Act, 1981 the earlier Directions issued in June 2012, in the context of categorization of
industries as Red, Orange & Green are withdrawn with immediate efiect and the following
‘Directions’ are heraby issued for compliance by all SPCBs and PCCs:

1 That the SPCBs and PCCs shall adopt the Revised Criteria of categorization of
industrial sectors as detailed in table nos. F1, F2, F3 and F4 and Revised Lists of

Red, Orange, Green and White categories of industrial sectars, presented at table

no. Gz, G3, G4 and G5 respectively n the 'Final Report’ as attacned herewith
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2. That all pending applications for consideration of 'Consent o Establis

‘Consent to Operate’ and future such applications shall be processed as per

revised critena.

That the SPCBs and PCCs will provide the list of industries identified in each

category existing in the State which have been considered for grant of consents.

SPCBS/PCCs will forward the list of such Industries before 31.05.2016 and the

same will be uploaded on the websites of respective SpPCB/PCC.

4. That the ‘Ravised Lists of Red, Orange, Green and White category of industrial
sectors’ shall be used by the SPC8s and PCCs for Consent Management and

[

inventorization of industries under Red, Orange, Green and White categories. Siting
of industries shall be only in conforming area. SPCPs/PCCs shall evolve sector
specific plans for control of pollution and industrial surveillance for verifying
compliance, .

o

That the SPCBs and PCCs shall revise / prepara the inventory of Red, Orange,
Green and White categories of industries operating in their jurisdiction based on the
revised criteria specified in the Final Report and submit the same to CPCB within
90 days i.e., before 30.05.2016 in hard copy as well as soft copy.

6. That the listed category of industries or those identified later-on under different
calegories shali not be finked to sanction of ioan /finance or bank proceedings.

7. That any further addition of any new or lefl-over industrial sector and their
categorization which is not in the revised list of Red, Orange, Green and White
industrial seclors, shall be done at the level of concerned SPCB / PCC following
revised crileria & guidelines as detailed in the attached document and no
soncurrence of CPCE shall normally be required. it is funther clarified that while
categorizing the industries, fractional numbers shall be rounded off to nearest
integear.

Based on the directions of CPCB, the TNPCB has instructed all the District
Environmental Engineers to fit in the industries in their jurisdiction. They were also
instructed o give score and classify the industries which are not coverad in the CPCR list
and 1o send a complete list to the Board. Accordingly, they furnished the list, The list was
scrutinized by the Commiltee comprising of Seniors Engineers of the Board headad by the
Member Sacretary. The Committee has classified 14 types of industries under Red,
Orange and Green based on scoring. The linal list Is given in Annexure.
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i ale b i, 1074 ¢ incar Saclion 168(1)(h) of the
Air (P&CP) Act, 1981, the list was placed before the Board for approval, Further it was also
placed before the Board to authorize the Chairman, TNPCB o issue orders for addition of
any new or left-over industrial sector and their categorization which is not in the revised fist
of Red, Orange, Green and White industrial sectors, on getting the recommendation from
the committee headed by the Member Secretary. The Miscellaneous Category of
ndustries will be reviewed by the Committee on frequent interval.

The Board vide resolution No. CA/BM/09/2016 dated 28.7.2016, resolved io
approve the proposal for revised categorization of industries (list enclosed) in view of
directions dated 7.3.2016, issued by the Central Pollution Control Board under Section
18(1) (b) of the Water (P&CP) Act, 1974 and the Air (P&CP) Act, 1981. The Board also
resoived to authorize the Chairman, TNPCB to issue orders for addition of any new or laft-
over industrial sector and their categorization which is not in the revised list of Red,
Orange, Green and White industrial sectors, on geiting the recommendation from the
committee headed by the Member Secretary and that the Miscellaneous type of industries

shall be reviewed by the Committee frequently to fit the industries in the respective type.

Encl: List of revised Categorization.

Sdfxxxx
Member Secretary
To
1 All JCEEs (Monitoring), TNPCB They are requested to provide a
2 Al DEEs, TNPCB | copy of this B.P to all the
3 All HODs in Board Office | Engineers working under them
Copy to
1 PS o Chairman
2 PS to Member Secrelary
3 BMS
4 File k)\ ;'kN S EAikan
5 Spare % Calslae
For Member Secretary
x Tt
: -3&3\-"“
3
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. 28 Directions
List of Red, Orange, Green and White category Industries as per CPCB Diree fons

1. Red Category Industries- 85 Nos

P —

e

e ———

manufactyra Kraft paper)

g oy Rel
~ ype | Category Industry sector-Types

(No_| code : v e

' 11001 IRed ™ |Tsolated storage of hazardous chemicals (as per schedule of
Manufacturing, Storage of Hazardous Chemicals Rules, 1985 as

amended) _

2 11002 | Red “Automobile Manufacturing plants (Infegrated faciities) having either | 3-
one or combinations of poliuting activities namely washing, metal | Rad-
surface finishing operations, pickling, plating, efectropiating, | Ann2

i phosphating, painting, heat treatmant sic. Heavy Engineenng and | X
- Ship buiiding are maerged in this Catagory, _ o

3 | 1003 | Red Industries engaged in recycling / reprocessing/ recoveryl reuse of
Hazardous Wasle under schedule iv of HW(M,H & TBM) rules, 2008
- Items namely - Spent cleared metal catalyst containing copper,
Spent cleared metal catalyst containing zine

4 | 1004 | Red Manufacturing of lubricating oils, grease and petroleum based
produects

5 1005 | Red UG Set of capacity 2 3 MVA

6 1008 | Red Industrial carbon including electrodes and graphite blocks, activated

i carbon, carbon black

7 1007 | Red Lead acid battery manufacturing (excluding assembling and |
charging of lead- acid battery in micro scale)

B 1008 | Red Phosphale rock processing plant

g 1009 | Red Pawear generalion plant fexcepl Wind and Solar renewable power
plants of all capacities and Mini Hydel powst plant of capacity
<25MW]

10 | 1040 | Red Industries engaged in recycling / reprocessing/ rocovery/ euse of
Hazardous Waste under schedule iv of HW(M, H& TBM) Rules,
2008 - ltems namely - Spent catalyst containing nicke!, cadmium,
Zinc, copper, arsenic, vanadium and coball,

11 11011 | Red Processes invelving chlorinated hydrocarbons

12 | 1012 | Red Sugar ( ex'cluding Khandasari) i

13 11013 { Red Fibre giass production and processing (excluding moulaing)

{ Including Lead cantaining glass -
14 | 1014 | Red Fire crackers manufacturing and bulk storage faciities :
46 | 1015 | Red Industries engaged in recyciing / reprocessing/ recovery/rouse of
Hazardous Waste under schedule iv of HW (M, H& TBM) Rules,
2008 - ltems namely - Dismantlers Recycling Plants - Components
of waste elaclrical and electronic  assambles  comprising
accumulators oand other batteries Included on list A, mercury-
switches, activated glass cullets from cathode-ray tubes and other
aclivated glass and PCB-capacitors, or any other component
contaminated with Schedule 2 constituents (e.g cadmium, mercury,
lead, polychiorinated bipheny!) to an extent thal they exhibit hazard
_ characlerislics Indicated in part C of this Schedule

18| 1016 | Red | Mik processas and dairy products (integrated project)

17 | 1017 } Red Phosphorous and its compounds ok

18 | 1018 | Red Pulp & Paper {waste papor based wilhoul blsaching process 1o

i g2t o ————
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| Red

'{thf e

Red

“Coke mm ing, Jnttm!u Ton, coal lar dintitts ll”i’ 0' fuel "I'H maving

Manufacturing  of  mxplosives,  delonal Jr'
mar mm‘nn»r!! nnl! IulmHln-l ntliviling

Manufacturic 1

fuses  inc 'u'nnrj b

ol paints
ll\‘u |.li!|ll{] bl n'l(hrh”n'lipnnr”
t_‘lw inle Chen enls mannh' nmnq

varninhaes, |.u.}mhnl',' and

mlwmm ;,m—

Alrports and Commercial Air .,mp- having wasle watnr 'j-l' neeation
100 KLD nnd above

Ashmtns and asbeslns based mdus.mrs

‘Basic chemicals and electro chemicals and its denvatves
manufacluring of acid

tnflu'f}mg

0-84

"
1
|
oo |

Cement

Chiorates, per-chiorates & peroxides

Chlo__r_igo_ lluc,me. bromme :odine and mmr mmpormrjs
Dyes

nad D"e Intermediates

Heanh -care Establishment (as defined in BMW Rules) having

incinerator irrespeclive of waste generation (or) having tolal wasle
water generation 100 KLD and abave

Red

Hotels having overall wastewater generation @ 100 KLD and more
{or) having rooms 100 and above

Red

Industries engaged in recycling / reprocessing/ recoveryl reusa af
Hazardous Waste under schadule v of HWIM, H & TBM) Rulag,
2008 - lems namely - Lead acid batlery plates and other |lead scrap/
ashes/ residues not covered under Balteries (Management! and
Handling) Rules, 2001._ |* Baltery scrap, namely. Lead battery plales
covered by ISRI, Code word "Rails" Baitery lugs covered by ISRI,

Code word "Rakes”. Scrap drained/dry while intacl, lead batteries k
covered by ISRI, Code word "rains”,

33

1033

Red

Industries engaged in recycling / reprocessing/ recovery/ reuse of |
Hazzardeus Waste under schedule v of HW{M, H& TEBM} Rules,
2008 - items namely - Intearated Recycling Plants -Components of
waste electrical and electronic assembles comprising accumulators
and other batteries included on list A, mercury- swilches, activatad
glass cullets from cathode-ray tubes and other activated glass and
PCB.-capacitors, or any other component contaminated with
Schedule 2 constituents ({e.g. cadmium, marcury, lead,

polychiorinated biphenyl) to an axtent that they exhibit hazard
charactaristics indlcaled in part C of this Schedule

1034

Red

tdanufacturing of glue and gelatin e aae

1035
1036

Red

| Mining and ore beneficiation

_ Red

Nuclear power piant

1 eé'f’“

Peslicides (technical) {excluding formutation)

!08

Photographic him and its chemicals

1036 |

al

41

1041

a2

1040 |

e o
1042

Rallway locemotive work shop / Integrated road transport workshop

! Authorized sarvice cenlers having waste water generation 100
KLD and above

processes including bleaching. dyeing, printing and ¢olouring

Yarn / Textile pracessing mvolving any effiuent/ emission generating

Q.50 |

a3

1047

~OW and gas_extraction including CBRM

Chior Alkali

o

ﬁt_\_m Braaking Industries

(oifsnorc & on-shora

e r— e —— . —— i
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": sty senates E\_[nuq#Lfl":ll::‘(l’l‘:‘:‘: )met:mfla{c"rT “troatment or process ﬁ\
44 {1044 | Red Industry of proces stripping/ heal treatment 95""9 i
{ such as pickling/ clecquplattng! ;_mtnt 5 3 ancdizing:/ anamellings/
| cyanide bath/ phosphating or finishing an SR
‘ qalvanizing = B =
4511045 | Red Tannerles e A
*‘;'E_ w.:{:‘ S, Por'ial.]d At ;eltlms and drecamnd dp : ol estéi"fim ...... IEEaE
é f__ﬁ__‘?‘ix__mﬂcd | Synthetic fibers Including rayon, tyre cord, potyestel 177 7 2
48 | 1048 [ Red | Thermal Power Plants : iy gong
CRE . stilgmer house  (Bs per  nofification s.o.zng}fIazeoc:
26.03.2001)and meat processing industries, bone mill, processing
Bl animal horn, hoofs and other body parts
50 ] 1050 | Red Aluminium Smelter :
5 1051 | Red Copper Smelter
52 | 1052 | Red Fertilizer (basic) (excluding formulation)
53 | 1053 | Red iron & Steel (involving processing from ore/ integrated steel plants)
and or Sponge iron units
54 | 1054 | Red | Pulp & Paper (wasle paper based units with bleaching process to
manufacture writing & printing paper)
55 1055 | Red Zinc Smelter
55 | 1086 | Red ‘Ol Refinery (mineral Oil or Petro Refineries)
57 | 1057 | Red Petrachemicals Manufacluring {including processing of Emulsions of
oll and water)
§6 ]1058 | Red Pharmaceuticals
59 | 1059 | Red Pulp & Paper (Large-Agro + wood), Small Pulp & Paper {agre
based-wheat straw/rice husk)
160 | 1060 | Red Distillery (molasses / grain / yeast based)
{61 | 1061 | Red Syninetic detergents and soaps (excluding formulation} having | 0-13
waste water generation 100 KLD and above
62 | 1062 | Red Automabile servicing, repairing and painting {excluding only fuel | O-18
dispensing) having waste waler generation 100 KLD and above
63 | 1063 | Red Building and construction project more than 20,000 sq.m built up | 0-21
area and having waste water genaration 100 KLD and above
64 | 1084 | Red Ceramics and Refractories having coal/fuel consumption 12 MT/day | 0-22
and more
65 | 1065 | Red Fermentation industry Including manufacture of yeas:. besr | 037
distiliation of atcohol (Extra Neutral Alcohol) having waste water
| generation 100 KLD and above
; 86 | 1066 | Red Ferrous and Non- ferrous metal exlraction involving differant | 0-28
i furnaces through melting, refining, re-processing, casting and alloy
making - sacondary production of Ferrous and Mon- ferrous meatale
more than 1t MT/hr  produclion {or} Lead extracticn irrespective of
capacity (or) metal extraction having Induction Furnace clubbed with
st gl 4 AQD furnace i
67 | 1067 | Red Industry or processes involving foundry operations having capacily | 0-42
of & MT/hr and more as such unils require using coallcoke at
2 .| MOTE than 6500 Kgihr
68 11068 |Red *Yanufacturing of glass (Lead glass only) 0-46
89 | 106% | Red Non-alcoholic” beverages (soft drink) & botthng of aicoholl non- | 0-83
] alcoholic products having waste waler generation 100 KLD and
above
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7Y _[ 1073
ENELS
78 [ 107s

BER!

1076 |

1077 | Red

Red ‘quemlrm ol manutac !urn‘v; “ine luding “nolvenl ,.ﬂ’“.“ !';r.u : ‘,,,4 G711
refinery | hydtopenated oils having waste waler genaration 100 VLD l;
£ and above !
Red | Patbohed Rica Mils having wasie water genacation 106 KGO and | O-79
uhmn [m} fitel rL\l"‘Hmpl:nn 12 'v'IT[} nnr} shove {or) bn'h |
R!t!— R 1 wnmnn troatment and disposal faciitins-TS0F 2 NE
| Red " Common :rm:mmn and disposat faciii llr" E-wnnte rnr;r!.m\; E‘ﬂ'{
Red Commor treatment and dIBpU‘N'I ‘auh' jen- CHM‘HI - o AR
TRed - E'Iiu!-nl ronvnyri_m_,'n prnlml SR LR hf(
Red T Common treatment and disposal faciilias-Solvent/Acid recovery | 1R
plant !
MSW sanitary landfill site R RN

| 76 11078 | Red

1078 | Red

Common treatment and disposal facillies-CETP for Red catagory ¢ 1
Indusiries 1
(ndustrinl Estates/ Parks/ Complexes/ aress! Export ;,-ru'f."e-s{s:?g";_s_ﬂ
zones/ SEZs/ Bio-tech parks/ Leather complex i

"LEFT OUT SECTOR

1080 | Red

S e

|Plf‘ﬂcn of drugs only and nol for commercial purpose)

RS IN THE CPCB CATEGORISATION

o

l
i

|

Pharmaceutical R & D activities (For sustained release/ Texlended 10-741:

&
81 [ 1081 Red Sewage Treatment Plant ki R ":__ j ,...1
B2 | 1082 | Red “Reciamation/doploymerisation/pyrofysis of plastic/rubber to ger “oif, { ‘ 5:
WS, seLpalin PR carbon biack ete. i 412
| 83 | 1083 | Red Tyre, tube & rubber components i ;
. i L]
p=—— - - —-— 1
84 | 1084 | Red Analytical & material testing lab l |
"85 | 1599 | Red Miscellaneous (Red) 1

b

NOTE : 51.Ne. 61 to 80 are added to get clarity in CPCB list, and Si.No. B1 to 84 are
added based on scoring done by TNPCB

2. Orange Category industries- 97 Nos

ST [Type | Category | Industry sector-Types ] Ref
No | code !
T [ 2001 | Orange | Dismantling of rolling stocks (wagonsi coaches) 1
2 242 | Orange Bakery and confectionery units with producnon capacily > 1 TPD
{With gvens / furnaces)
3 | 2007 | Orangé Chanachur and ladoo from puffed and beaten rice(muri and
ST shira) using husk fired oven J
4 2004 | Orange Coated electrode manufacturing e
£ 1 2005 | Grange Compact disc computer floppy and cassette manutacturing / Reel |
manufacturing L S S sy
V6T | Grange | Flakes from rejected PET oullie 5% TR s
712007 | fi:.}ﬁb_r: | Food and food processing nciuding fruits and vegetabls |
o] et G e ] prooeseng TR RN 0 TN 0§ T ol T, S IR B IS
g 2006 | Crange Jute pmc-:ss'ng without dyeing P e
5| “559 O:Jrf}ww Mdm:far,mnmjai ‘aﬂll.ii geT R R R Y
-_]u i 2010 Ufange '_mﬁmnufm tmmﬁ 6! iou!h ;.w.-cfgrmfu—oinimslé tal( um p'J;dvTafTa*

e

e
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67 T 2067 | Oranga | Thermocol ,,nmm_ic_lunr‘q‘i_f_'ﬂj{?'% and tobaccol opium
58 | 3068 |Orange | Tobacco products including CIge 5 =
f0Ces5es T PPy et S
65| 2089 | Orango $mnsmrmé"r-?é-paurm(y_:uant_dail_tﬂ_l_nfill(ﬁ%%i_;l[‘_’?_&_‘iom’l—~————- ]
70| 2070 | Orange | Tyres and h-lm_-z_r\ilﬂr'\m,,anr-nf hol retreating e T TR0
=1 1 507 fing Including solvent extrac
71| 2071 | Orange Vegetable je oil manufacturing T naration Tess
refinery /hydrogenated olls having wasle water g
than 100 KLD gl TN
72 | 2072 | Orange | Wire drawing and wire netting
73 | 2073 Orange Dry cell baglh.ry {excluding manufacturing of eipc!roc:%} s
assembling & charging of acid lead battery on micro scale
74 | 2074 | Crange Pharmaceutical formulation and for R & D purpose (For
% sustained releasel extended release of drugs and not fof
e commercial purpose) e
75 | 2075 | Orange Synthetic rasins S
| 76 | 2078 | Orange Synthetic rubber excluding malding
7 | 2077 | Orange Cashew nut procassing
78 | 2078 | Orange Coifea sead processing
@ 2079 | Orange Parboiled Rice Mills having wasie waler gensration l&ss thas 100 | R-71
£ KLD and fuel consumption less than 12 MTD
8) | 2080 | Orange | Foam manulacturing
81 | 2081 | Orange Industries engaged in recycling / reprocessing/ recovery/ reuse
of Hazardous Waste under schedule iv of HW (M, H& T8M)
Rules, 2008 - Items namely - Used Qil - As per specifications
prescribed from time to time.
82 2082 | Orange Industries engaged in recycling / reprocessing/ recovery lreuse
of Hazardous Waste under schedule iv of HW (M, H& T8M)
rules, 2008 - Items nameiy - YWasta Gii-As per spscifications
prescribed from time lo lima,
83 | 2083 | Orange Producer gas plant using convantional up drift coal gasification
{linked o rolling mills glass and ceramic industry refectories for
dedicated fuel supply) .
84 | 2084 | Orange | Airports and Gommercial Air Strips having waste water | R-23
generation less than 100 KLD
65 | 2085 | Orange | Heallh-care Establishment (as cefined in BMW Rules) without | R-30
incinerator and having lolal waste water generation less than
: 160 KLD -
86 | 2086 | Orange | Common treatment and disposal facilities- GETF for Orange | 1R
cateqory Industries
87 | 2087 | Orange Manufacturing of pasted veneers using ceal fired boiler and by | G-28
sun drying
28 2083 | rangt_a_m Tea processing (with boiler) G-83
89 } 2089 | Orange Rdltway locomotive work shop [ integrated road trdnbpon R-39
! waorkshop / Authorized service centers having  waste water
i genaration less than 100 KLD
LEFT OUT SECTORS IN THE CPCB CATEGORISATION
:56- : _E'ESOJEJH!EQ_& Match work units i
91| 2094 '[Oranga infrastructuro  development projocts  including  educastional
i ! Institutions, community hall, kalyanamandam, IT Park, Theme park
A l Ca i (having waste water generation <100 KLD).
182 )} 2082 _i_gn}ﬂg_“ e . Dcuaiimtlluu p}am.. 5

(¥ Scanned with OKEN Scanner

(& scanned with OKEN Scanner



ookr =R e P S L8 e St v T TR :
[ 1 other umw'llc itoms BRI ]
i

2011 | Drﬁnun Pnnhnq or e|t:hmﬂ of gh"% “shest using hydrofluonc m.ld

i S SN SRS W et e

12 | 2012 1 Orange | Silk screen printing. sari printing by wooden blocks B

132013 Ormange | Synthetic “detergents and soaps{exciuding formulation) having |
NS s waste water genaration lass than 100 KLD !
14 | 2014 | Orange | Thermomelter manufaciurlng f

15 _| 2015 [ Orange | Cotton spinning and weaving (medium and large scale)

16 | 2 Crange Almirah, Gril Manufacturing (Dry Mechanical Process) with | W-37
painting
17 | 2017 | Orange Aluminium & copper extraction from scrap using oil fired furnace

E (dry process only) S
18 | 2018 | Orange Automobile servicing, repairing and painting {excluding only fuel | R-62
d&spenmnq) having wasts woter generation less than 100 KLD

18 | 2015 | Orange Ayurvedic and homeopathic medicine (with Boiler)
20 | 2020 | Orange Brickfieids ( exciuding fly ash brick manufacturing using hme
process)

21 | 2021 | Orange | Building and construction project more than 20,000 8q.m built up | R-63
area and having wasle water generalion less than 100 KLD
22 | 2022 | Orange Ceramics and Refractories having coalfuel consumplion less | R-64
. R than 12 MT/day
23 | 2023 | Orange | Coal washeries
24 | 2024 | Orange | Dairy and dairy products (small scale)

25 | 2025 | Orange DG set of capacity > 1MVA but < 5MVA

26 | 2026 Orange Dry coal processing, mineral processing, Industries involving ore
sintering, pellatisating, grinding & pulvarization
27 | 2027 | Orange Fermentation industry including manufaclure of yeast, beer, | R-G5

distillation of alcohol {Extra Neulral Alcoho!) having wasle water
B TR generation less than 100 KLD

26 | 2028 | COrange Ferrous and Non- ferrous metal extraction involving different | R-66
furnaces through meiting, refining, re-processing, casting and
alloy making- Secondary production of Ferrous and Non-
farrous metals (excluding lead) upto 1 MT/hr production

29 | 2029 | Crange | Fertilizer (granulation / formuiation / blending only)

30 | 2030 Orange Fish feed, poul"'n} feed and cattle feed

{ 31 2031 Orange Fish processing dnd packing {excludmg chllllng of hshes}

32 172032 | Orange Forging of ferrous and nen- lerrous metals {using ol and gas
fired furnaces)

33 | 2032 | Orange | Formulation/ pelietization of camphor tablels, naphthalene balis
i from camphor! naphthalane powders.

34 | 2034 | Orange | Glass ceramics, earthen potteries and tile manufacturing using
oil and gas fired kilns, coating on glasses using cerium flucrides
and magnesium ﬂuoride elc.

3

35 | 2035 | Orange Gravure printing, digital prinling on flex, vinyl
35| 2036 | Orange Heat trealment using oif fired furnace (without cyamding) N
3771 2037 | Orange | Hot mix plants. 55
5 | 2028 | Orange Haotels (< 3 star) (ar) hoteis having > 20 rooms and less than 100 | R-3
! rooms (or) having waste water generation » 10 KLD and less
! ; than 100 KLD and hiving a coal/Oil tired Boller
35| 203G | Grange | ice cream
40 | 2 n

040 | Crange Andustries amﬁigud in recycling / reprocessing/ racoveryl reuse
| of Hazardous Waste undar schedule iv of HW (M, HR TBM)

PR, (SRS i e A
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il RS | Ruies, 2008 - items nar n_;:muty “Paint and.ank Sludnelresidues 0 DOeE:
41 | 2041 | Orange Industries engaged In recycling / reprocessing/ recoveryl reuse |
of Hlazardous Waste under schedule iv of HW (M, H & TBM)
Rules, 2008 - Items namely - Brass Dross, Copper Dross,
Copper Oxide Mill Scale, Copper Reverts, Cake & Residues,
Wasle Copper and copper alloys in dispersible form, Slags from
copper procassing for further processing or refining, Insulated
Copper Wire, Scrapicopper with PVC sheathing including I1SRI-
code material namely "Druid", Jelly filled Copper cables, Zinc
Dross-Hot dip Galvanizers SLAB, Zinc Dross-Bottom Dross, Zine
ash/Skimming arising from galvanizing and die casling
operations, Zinc ash/ Bkimming/ other zinc bearing wasles
ansing from smelting ‘and refining, Zine ash and residues
inciuding zinc alloy residues in dispersible form.
42 | 2042 | Orange Induslry or processes invoiving foundry operations having | R67
capacity less than 5 MT/hr as such units require coal/lcoke at
less than 500 Kgfhr
43 | 2043 | Orange Lime manufaclunng {using lime kiin)
44 | 2044 | Orange | Liquid floor cleaner, black phenyi, liquid saap, glycernl meno-
stearate manufacturing
45 | 2045 | Orange Manufaciuring of glass (excep! Lead glass) R-€8
46 | 2046 | Orange Manufacturing of iodized salt from crudel raw salt
47 | 2047 | Orangs | Manufacturing of mirror {rem sheet glass
48 | 2048 | Orange Manufacturing of mosguito repelient coll
49 | 2049 | Orangs Manufacturing of Starch/Sago
50 | 2050 | Orange Mechanized laundry using oil liued boiler
51 | 2051 | Orange Modular wooden furniture from parlicle board, MDF< swan timber | G-€4
etc, Ceiling tiles/ partition board from saw dust, wood chips etc.,
and other agricullural waste using synthetic adhesive resin,
wooden box making (With boller :
52 | 2057 | Orange New highway construction project _:A
53 | 2053 | Orange | Non-aicoholic beverages (soft drink) & botlling of alcohol/ non- | R-69 |
alcoholic products having waste water generstion less than 100
: KLD
(54| 2054 | Orange | Paint blending and mixing {Ball mili)
§5 | 2055 Orango Paints and varnishes {mixing and blending)
56 | 2056 | Orange Ply-board manufacturing {including Veneer and laminate) with oil
fired boilet/ thermic fluid heater{without resin piant)
57 | 2057 | Orange | Potable alcohol (IMFL) by bisnding, boltiing of aicohol products ]
58 | 2058 Okange Printing ink manufacturing
59 | 2059 | Orange Printing press .
6C | 2060 | Orenge | Reprocessing of waste plastic including PVC
81 | 2061 Qrange Rolling miil (cil or coal hred) and cold rulilng mill
B2 | 2062 | Orange | Spray painting, paint baking, paint shipping : _1
63 | 2063 | Orange | Steel and stesl products using various furnaces like biast
furnace fopen hearth furnace! induction furnace ! arc furnace ¢
submerged arc furnace / basic oxygen furpace 'hot rolling
y teheated furnace
64 | 2084 | Orangs Stone crushers !
[__6?;” 2085 6@7&@;"“‘5_@::3! and medicai Dde\lf’lo Im,lumng pm;;iwlactics and Intex: ] -
&6 Rbfﬁ__L.@_fangé 1T Tephmn based produc ts

10
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‘63':['269h"'i:driiii';ii?" | Sizing Units o U et o ko ‘.
94 2004 Or‘méc Chemical nnxil}g qut_rﬂ_nra_gn units £ _ e e, """t
o '20'95"] Orange | Natural rubber processing th ok REEALEE | & 1
96 | 2096 | Orango | Posticides formulation T e
97 | 2958 [Orange | Miscollaneous {Oranga) oy gt e

'NOTE : SLNo. 84 to 89 are addad to get clarity in CPCB fist, and Si.No. 90 (6 98 are
added based on scoring done by TNPCB

3. Green Category Industries- 68 Nos

St | Type | Category | Industry sector-Types - Ref
No | code
1 3004 | Green Aluminium wlensils from aluminium cicies by pressing only (dry -
mechanical cperation)
2 | 3002 | Green Ayurvedic and homeopathic medicines (wihoot botler) e
'3 | 3003 | Green Bakery /confectionery / sweets products (with production
capacity <1tpd (with gas or electrical oven)
4 | 3004 | Green Bi-axially oriented PP fiim along with matalizing operations
5 | 3005 | Green Biomass briqueltes (sun drying) without using toxic hazardous
wastes
& | 3005 | Green Blending of meiamine resins & dilferent powder, additives by
physical mixing
7 3007 | Green Brass and bell metal utensils manufaciuring from circles {dry
mechanical operation without re-rolling facility)
8 3008 | Green Candy
9 | 3008 | Green Cardooard or corrugated box and papeér products (excluding v
: paper or pulp manufacturing and without using boilers)
10 ! 3010 | Green Carpentry & wooden furniture manufacturing {(exciuding saw

mill) with the help of electrical (motorized) machines such as
electrical wood planner, steel saw cutling circular blade, etc.
11 | 3011 | Green Cement products (without using asbeslos / boiler / steam
curing) like pipe, pillar, jafr, well ring, block! tiles etc.(should
be daone in closed covered shed to control fugitive emissions)

12 | 3012 | Green Ceramic colour manufacturing by mixing & blendméﬂbnw (nat
using boiler and wastewaler recycling process)
13 | 3013 | Green Chilling plant, cold storage and ire making ¢
4 | 3014 | Green Coke briquelting (sun drying)
15 | 3015 | Green Cotlon spinning and weaving (small scale)
16 | 3016 | Green Dal Milis
17 | 3017 | Green Decoration of ceramic cups and platas by slectric furnace
18 | 3018 | Green Digital printing on PVC clothes
19 | 3019 | Green Facility of handiing, storage and transpartation of (604 arains In
buik :
20 173020 | Groen Flour mills {dry process) ]

2% | 3021 | Green | Glass, ceramic, earthen polleries. tiie and lie manufacturing
4 using electrical kiln or not involving fossit fuel kiln v
22 13022 | Green Glue from starch (physical mixing) with gas 7 elecirically
S S s operated oven / boiler :
23 13023 [Green | Gold and siiver smithy (purification with acid smelting operation
i and suiphuric acid polishing operation) (using less or equai to 1]

|
j
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e T nadra;:rl"l:l_ﬁﬂm) R eiatssd
five of suiphuric acid/ nittie T2- - wnology like ultrasound

L’!T:“ 004 | Green Heat trealment with any of “‘-;nr::;i::.c shinfnsestmmeion
i probe, induction l:ﬂ;fte(:;l:?t}-;tmn subject to field verfication) 1
pte ( Finaltzahion o1 GG s = ipe
3515006 | Groen ::::iff:if;dﬁmmmoated napers (excluding paper of pip
manufacturing) Ty vy 7P TEp Py o f oy
[26 | 3026 | Gieen —Lélii-!—h‘é'r“f_éb?i)ear and lea:ther psr::I:‘;tﬁ (exciuding tanning and
hide processing excep! caltage scaie)
27 | 3027 | Green Lubngating oil, greases or pelroleum based products (only
blending at normal temperature) : . =
28 | 3028 | Green Manuragzurlnﬁ of pasted vensers using gas fired boiler or | O-38
! thermic fluid heater and by sun drying (except coal fired Boller)
|28 | 3026 | Green | Oil mili Ghani and extraction { no hydrogenation  refining)
30 | 3030 | Green Packing materials manutacluring from non asbhestos fibre,
e, vegetable finre yarn
31 | 3031 | Green Phenyl / toifet cleaner formulation and bottling
32 | 30327 | Green Polythene and plastic processed products manufacturing (virgin
5 plastic)
33 | 3033 | Green Poultry, Hatchery and piggery
34 | 3034 | Green Powar iooms (without dye and Gieaching) 3L
35 )| 3035 | Green Puffed rice (muri) {using gas or electrical heating system)
36 3036 | Green Pulverization of bamboe and scrap woad
37 | 2037 | Green Ready mix cement concrete
3038 | Green Reprocessing of wasle colton
39 M 3039 | Green Rice mill (Rice hullers oniy)
40 | 3040 | Green Rolling miil (gas fired) and cold rotling mill
{41 f 3041 [ Green Rubber goods industry (with gas operaled baby Golier)
42 | 3042 | Green Saw mills
43 | 3043 | Green | Soap manufacturing (hand made withoul steam boiling / batler)
44 | 3044 | Green Spice grinding (20 HP motor)
45 | 3045 | Green Spice grinding (20 hp motor)
|46 | 3046 | Green Steel furniture without spray painting
47 | 3047 | Green Steaping and processing of grains
48 | 3048 | Green Tyres and tube refreating {without boilers)
459 | 3045 | Green Chilling plant and ice making without Using ammonia
| 50 | 2050 | Green CO2 recovery
51 | 3051 | Green Distilled water (without boiler) with electricily as source of heat
E2 | 3062 | Green Hotels (up to 20 rooms and without boilers) having waste watar | R31
generation less than 10 KLD and no Hazardous waste | 038
generation
53 | 3053 | Green Manufacturing of optical lenses (using electrical furnace)
54 | 3054 | Green Minerallzed wafer ResE e Y
{55 | 3055 | Green Tamatind powder manufactufing
[ | 5656 | Green | Culling, sizing and polishing of marbie stone :
57 | 3057 | Green |'Emery powder (fine dust of sand) manufacturing
68 | 3056 | Green Flyash exgort, lransporl & disposal faciiities
(56 | 3059 | Green | Minaral stack yard / Railway sidings i
60 | 3080 | Green Ol and gas transportation pipeline contains small gas vased |
power plants upto 5 MW
61 1| 3061 | Grean Seasoning of wood in steam healed chambar
83 1 1672 | Green Synthetic  datargent  formulaiion  units  which  are not

p—

/
)
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{ - I m mlt! At rumn] Y R TR SRR S S I AR e . i“ . 13
Lﬁ“ | anal {ﬂ't“t“ ) Tea l'!!ﬂt £58iNQ (vt du I!nr, b TR T SR g (;"3.)(, \
[ 64 | 3064 | Green | Modular woodan furaltute from particie board, MDF= swan %“g,'r,-]‘l
| | timber ete, Calling tes/ partition board from saw dust, mmfj" |
] chips »lc., snd other agricultural waste using  aynthelic ‘ \
a0y A | .uil asive resin, wooden l)m making (Without bollerj l
'LCFT OUT SEC 101‘5 IN THE CPCB C,ATL(:ORISA roN e ‘\
!..5’5__? 3(‘.‘%_5"‘ Green !Crf'r'nalorlum : AT T o AR s & "!
68 | 1066 | Grean | Light Engineering & Fabrication units with painting. N 7\_. ]
& ——11'306‘—1 Green | Steam calendaring ! Zero zera linlshing/centering nte. R T
i ] 1 ¢
o o b e g Lo U — B it r. A
[ 68 [ 3999 Green M:sco!lanoous 1Greunl 2 !

“NOTE : SI.No. 64 is added to get clarity in CPCB list, and SI.No. 65 to 67 ara added
based on scoring done by TNPCB

4. White Category Industries- 35 Nos

| Si | Type | Category | Industry sector-Types ' Ref
No ! code
1 [ 4001 | White Assembly of air coolers / conditioners, repairing and servicing
{2 4002 | White Assembly of bicycles, baby carriages and other small non |
= _ motorizing vehicles |
| 3 4003 | White Baliing (hydraulic pressjof waste papers i
< 4034 | White Bio fertilizer and bio-pesticides wilthout wusing inorganic ‘\
chemicals
s 4005 | White Biscuits lrays etc from rolled PVC sheet (us:ng automalic |
vacuum forming machines)
I'§ | 2006 | White Blending and packing of tea
7 4007 | White Block making of printing without foundry (excluding wooden
block making)
'8 | 4008 | White Chalk making from plaster of Paris {(only casting without boilers
ete. (sun drying / eleclrical oven)
o | 4005 | white Compressed oxygen gas from crude liquid oxygen (without use ]
of any solvents and by mainlaining pressure & lemperalure only
! for snparanon ol other gases)
10 | 4010 | white Colton and woolen hosiers making (Dry process only without any
dying / washing operation)
11 | 4011 | White Diesel pump repairing and servicing (complete mechanical dry
: process) ‘ nf
12 | 4012 | White Electric lamp (bulb) and CFL manufacturing by assemblingonly |
1% | 4013 | White Eiectrical and electionic item assembling (completely dry
e process) e
14 | 4G4 |wmie | Engineering and fabrication units (dry process withoul any heat
treatment / metal surface finishing cperations / painting) | i
15 1 ALi0 | Wade | Flavoured betel nuls production/ ginding (cemplulely dry i
g mt.chamcai opnrauonb) : G e v a i i
:iff:_:_wéﬁé Cwinte “Fly ash vricks/ bl(:t.k 'nmﬂr'n-ufe;';.l;‘:'rﬁh—}_‘ i st LR 2 S PSS _,___,__,_’
{l?a-;:f‘?l?__ﬁfﬁ?_m_“ Fountain pen manufacturing by assembling OOl oo e e *.._.w.{
18 | 4018 | White _ Glass amnuies and vials _n_\_aks‘r_ng_; fromglasstubes 1 |
119 1"49_1_'3“—' HV'Jfﬁ'l'e_""M“i;TaéE";}'hny and sea}ar{! (by mixing with machine only) ,..___.__pd-_--——]
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White Cround nu m!l dncorl!r:‘! AT S ,
o and bleachine
Whie | Handioom/ carpet weaving (without dying :
operation) and usin
White Leather culling and stilching {more than 10 maching ¢
L { motar) e
I'23 |a023 | Wnite | Manufacturing of cowr items from coconut husks
(24 | 4024 | White Manufacturing of melal caps containers el
{25 [ aG35 | Wnite Manufacturing of shoe brush and wire brush
{26 | 4026 | White Medical oxygen _
b? 4027 | White Organic and Inorganic nutrients { by physical mixing)
| 26 | 4028 | White Organic manure {manual mixing)
| 2¢ | 4C28 [Wnite Packing of powdered mitk
| 30 4030 | white Paper pins and u clips
'31 4031 | White Repainng of electric molors and generators (dry mechanical
! ; Process)
32 | 4032 | White Rope{pias!:c and colton)
33| 4033 | White Scientific and mathematical insttument manufacturing
34 | 4034 | White Solar meodula non conventional energy apparatus manufacturing
unit
35 14035 | While Wind and Soiar renewables power plants of 2!l capacitiss and Mini
E. Hydel power plant of capacity <25MW
36 | 4038 | White Surgicat and medical products assembling only (not invelving
effluent / emission generating processes)
Note: When any industry not listed in Red, Orange, Green & White category wants to
apply, then the DEE shall workout the score as per CPCB guidelines & arrive at the
category. Then the industry shall be asked to select Miscelianeous type available In that
category.
Sdxxxxx
Member Secretary
‘J\NJL—- ko
2| &y

Far Member Secretary
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ANNEXURE 2 . oy .
: o RS |

WMPLNO. 2841100 202110V, p.(MD) 10, 22403.00.2018

THEHONBLE ACTING CHILEJVUSTICE

and
L L .\.\U L'),l }\t :.:’ A\{AkUJJL

{Order of the Courl was made by the Hon’blc Acting Chief Justice)

This is a petition filed by the petitioner namely the Chief

- Secretary to Government of Tamil nadu - second respondent in the

writ petition praying for dlspcnsing with his personal appearance on

16.12.2021 as directed by this Court in the order dated 08.12. 2021

2. We have heard the learned Advocate General appearing on

behalf of the petitioner herein as well as the writ petitioner.

3. it is submitted on behaif of the petitioner herein that in a

batch of writ petitions pertaining to encroachments in the water

bodies, an order was passed by this Court ‘on08.12.2021 directing

itioner herein to appear before this Court on 16,12.2021, as,

the peli
despite the order passed by this Court in January 2019 and thereafter

S i, S

Page 1 of 4
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from time to time, complianee by producing details of the water

bodies in various districts In the state of Tarnil Madu vias not made.

4. 1t is submitted that the pelitioner and officers herein were

making necessary efforts 10 collect all the details, as required by this
Coutt and were in the process of complying with the directions of this
Court. The rcqgired data has now been collected. A compact disc
(CD) containing‘ all the details of the water bodies, their respective
survey. numbers and area, would be produced before this Court and
otherwise details of the water bodies are hosted in the website.

Accordingly, the prayer is made to dispense with his personal

appearance on 16.12.2021.

5. Taking into consideration the submissions made by the
learned Advocate General, since the details of all the water bodies
are now hosted in the website to indicate not only the water bodies,
bt also their respective survey numbers and even the area, we

dicpense with the personal appearance of the petitioner herein on

16.12.20721 and this petition is ordered. The CD containing the details

Page 2 of 4
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WMP.NO.28411 of 20y,

W.P.(HD) No.22 16 of 32

of water bodies shall be produced pefore this Court 0N 16.12.20)

when the batch of writ petitions pertaining to encroachments in the

water bodies are coming up for consideration.

é\\

N
A1)
N.B., AC) (P.D.A.,.
(M 1512.2021 .
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/ ' ANNEXURE 3 wyﬁ
( 3 ) Gyt
\ /
W.P.N0,29777 of 2023
WEB COPY IN THE HIGH COURT OF JUDICATURE AT MADRAS

DATED: 16.10.2023
CORAM :

THE HON'BLE MR.SANJAY V.GANGAPURWALA, CHIEF JUSTICE
AND
THE HON'BLE MR.JUSTICE D.BHARATHA CHAKRAVARTHY

.P.No.297 f

R.Rajan e Petitioner
Vs,

1. The State of Tamil Nadu
Rep. by the Additional Chief Secretary
Water Resources Department
Fort St. George, Chennai — 600 00S.

2. The Additional Chief Secretary to State
Revenue Administration and Disaster
Management Department
Fort St. George, Chennai - 600 009.

3. The District Collector
District Collectorate Office
Chengalpattu District.

4. The Tahsildar

Madurantakam Taluk
Chengalpattu District. . Respondents

Page 1 of 5
https/Aww.mhc.tn.gov.infjudis
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\\/|:13 (( Prayer: Petition filed under Article 226 of the Constitution of India
seeking a writ of mandamus, directing the respondents herein to
remove the encroachments on the river banks and restrore the
damaged bund of river Palar at Budur Village, Madurantakam Taluk,
Chengalpattu District and simultaneously repair and restore the
damaged river bund in the said river adjacent to the properties of the
petitioner and the respondents in view of the petitioners'
representations/complaints dated 05.07.2023, 10.08.2023 and

25.08.2023.
For the Petitioner : Ms.Karthikaa Askok
For the Respondents : Mr.P.Muthukumar

State Government Pleader
assisted by Mrs.R.Anitha
Special Government Pleader
for R1 to R4

ORDER
(Made by the Hon'ble Chief Justice)

Heard Ms.Karthikaa Ashok, learned counsel for the petitioner and
Mr.P.Muthukumar, learned State Government Pleader assisted by
Mrs.R.Anitha, learned Special Government Pleader for respondents 1

to 4.

Page2of 5
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W.P.N0.29777 of 2023

WIS Oy 2. According to learned counsel for the petitioner, there is an
encroachment on the banks of the Palar River. The bund is damaged
and the same is also required to be repaired by the Government

Authorities.

3. Learned State Government Pleader submits that the petitioner
has also encroached by erecting a fence. The said fence has been
removed by the Authorities on 12.08.2022. Learned State Government
Pleader further submits that survey would be carried out and upon
survey, steps would be taken to remove the encroached portions, if

any, after issuing Form - I and Form - II notices.

4. In view of the said submission, the writ petition stands

disposed of. There will be no order as to costs.

(S.V.G,, Cl.) (D.B.C., J.)
16.10.2023
Index : Yes/No
Neutral Citation : Yes/No
drm
Page 3 of 5
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W.P.N0.29777 of 2023

To

1. The Additional Chief Secretary
The State of Tamil Nadu
Water Resources Department
Fort St. George, Chennai - 600 009.

2. The Additional Chief Secretary to State
Revenue Administration and Disaster
Management Department
Fort St. George, Chennai - 600 009.

3. The District Collector
District Collectorate Office
Chengalpattu District.

4. The Tahsildar

Madurantakam Taluk
Chengalpattu District.

Page 4 of 5
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W.P.N0.29777 of 2023

THE HON'BLE CHIEF JUSTICE
AND
D.BHARATHA CHAKRAVARTHY, J.

(drm)

16.10.2023
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ANNEXURE 4

ELECTORAL ROLL 2024 S22 Tamil Nadu

No. Name and Reservation Status of Assembly Constituency : 35 - MADURANTAKAM (SC)

Part No.:77

No. Name and Reservation Status of Parliamentary Constituency(ies) in which the Assembly Constituency is located : 6 -

KANCHEEPURAM (5C)

1. Details of Revision

Year of Revision 2024

Qualifying Date 01-01-2024

Type of revision Special Summary Revision

2024

Date of Publication 27-03-2024

Roll Identification

Basic Roll of Special Summary Revision 2024 published on 27-10-2023 and
supplement 1 of that revision comprising additions and subsequent additions in
Continuous Updation period from 22.01.2024 to 27.03.2024 in Supplement
2(Deletions and Madification of Supplement 1 and 2 marked in the Basic Roll)

2. Details of part and polling area

No. and name of sections in the part

1-Budoor (P) And (A.V), Ward 1 irular colony st

Main Town or Village :PUDUR
2-Budoor (P) And (R.V), Ward 1 Eswaran Koil St Ward no A
3-Budoor P) :nd (R.V).Wardz Iyyang:lar 21 Post Office : POODUR
S'B”°°°' (E)A”d (2‘:)'\\;’3“’ ::“‘?E b o Police Station : PADALAM
-Budoor (p )A nd (R.V), ardaﬁ ariamman Koil St Block : MADURANTAKAM
;":“d"“r(p) e (g'v)‘ Ward 3 g"’d“z‘ Subdivision : MADURANTAKAM
S'H”g"‘”(P) xd (H'P‘ xa’d e t District : CHENGALPATTU
-Budoor(P) And (R.V), Ward ain Road Pin code + 603308
9-Budoeor(P) And (R.V), Ward 4 Reddiyar St
10-Budoor(P) And (R.V), Ward 10 Sagaya Nagar
3. Polling station details
No. and Name of Polling Station : Type of Polling Station General
(Male/Female/General)
77 - Panchayat Union Primary School, Budur East Facing
Number of Auxiliary Polling 0
Address of Polling Station : Stations in this part :
Panchayat Union Primary School, Budur East Facing
4. NUMBER OF ELECTORS
Starting Ending Net Electors
Serial No. Serial No. Male Female Third Gender Total
1 809 391 408 0 799

Signature of Electoral Registration Officer

Total Pages 35 - Page 1
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ELECTORAL ROLL 2024 522 Tamil Nadu

No. Name and Reservation Status of Assembly Constituency : 35 - MADURANTAKAM (SC)

Part No.:78

No. Name and Reservation Status of Parliamentary Constituency(ies) in which the Assembly Constituency is located : 6 -

KANCHEEPURAM (SC)

1. Details of Revision

Year of Revision 2024

Qualifying Date 01-01-2024

Type of revision Special Summary Revision
2024

Date of Publication 27-03-2024

Rol

| Identification

Basic Roll of Special Summary Revision 2024 published on 27-10-2023 and
supplement 1 of that revision comprising additions and subsequent additions in
Continuous Updation period from 22.01.2024 to 27.03.2024 in Supplement
2(Deletions and Modification of Supplement 1and 2 marked in the Basic Roll)

2. Details of part and polling area

No. and name of sections in the part

1-Budur (P) And (R.V), Ward 2 poodur colony big st

Main Town or Village :PUDUR
2-Budur (P) And (R.V), Ward 2 Poodur Colony Small St Ward no .
2-F‘Udur (I;) And (I:.V). Ward ; Poodur Colony I;Iastl S5t Post Office : POODUR
-I?»udur (P) And (R.V), Ward 2 Poodur Colony Mariamman Police Station : PADALAM
:o:l st ; ’ . Block : MADURANTAKAM
6-gu2ur (p) ing (2 .:).‘"V:arj ; :oogur go:ony :’ll yélr KmISSt Subdivision : MADURANTAKAM
?-Pudur (P) And (n Iv)'ward 2 Pood urcolony;td r:oss st. B St rORIENCALEATRD
-Pudur (P) And (R.V), War oodur Colony 2nd Cross St Pin code + 603308
8-Budur (P) And (R.V), Ward 2 Boodur Colony 3rd Cross St
9-Budur (P) And (R.V), Ward 2 Boodur Colony 4th Cross St
10-Budur (P) And (R.V). Ward 2 Budhur Colony Thoguppu
Veedukal
11-Budur (P) And (R.V), Ward 2 Boodur Golony Thatchar Salai
3. Polling station details
No. and Name of Polling Station : Type of Polling Station General
(Male/Female/General)
78 - Panchayat Union Primary School, Budur East
Facing Number of Auxiliary Polling 0
Stations in this part :
Address of Polling Station :
Panchayat Union Primary School, Budur East Facing
4. NUMBER OF ELECTORS
Starting Ending Net Electors
Serial No. Serial No. Male Female Third Gender Total
1 1245 588 654 0 1242

Signature of Electoral Registration Officer

Total Pages 53 - Page 1
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ELECTORAL ROLL 2024 S22 Tamil Nadu

No. Name and Reservation Status of Assembly Constituency : 35 - MADURANTAKAM (SC)

Part No.:79

No. Name and Reservation Status of Parliamentary Constituency(ies) in which the Assembly Constituency is located : 6 -

KANCHEEPURAM (SC)

1. Details of Revision

Year of Revision 2024

Qualifying Date 01-01-2024

Special Summary Revision
2024

Type of revision

Date of Publication 27-03-2024

Roll 1dentification

Basic Roll of Special Summary Revision 2024 published on 27-10-2023 and
supplement 1 of that revision comprising additions and subsequent additions in
Continuous Updation period from 22.01.2024 to 27.03.2024 in Supplement
2(Deletions and Modification of Supplement 1and 2 marked in the Basic Roll)

2. Details of part and polling area

No. and name of sections in the part

25

1-Pudur (P) And (R.V), Ward 1 agrahara st Main Town or Village - PUDUR
2-Pudur (P) And (R.V), Ward 1 Theradi St Ward no 3
3-Pudur (P) And (R.V), Ward 2 Bajanai l-((?nl St Post Office :ESUR
4-Pudur (P) And (R.V), Ward 3 Kuraklkaral St . Police Station : PADALAM
5-Pudur (P) And (R.V), Ward 3 Ponniamman Koil St | Block - MADURANTAKAM
6-Pudur (P) And (R.V), Ward 3 Thatchoor Neelamangalam Subdivision - MADURANTAKAM
Roan o District : CHENGALPATTU
7-Pudur (P) And (R.V), Ward 3 Thirukalikundram Road Pin code : 603308
3. Polling station details
No. and Name of Polling Station : Type of Polling Station General
(Male/Female/General)
79 - Panchayat Union Middle School Essur north face
building Number of Auxiliary Polling 0
Stations in this part:
Address of Polling Station :
Panchayat Union Middle School Essur north face building
4. NUMBER OF ELECTORS
Starting Ending Net Electors
Serial No. Serial No. Male Female Third Gender Total
1 777 368 39 0 759

Signature of Electoral Registration Officer

Total Pages 34 - Page 1
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ELECTORAL ROLL 2024 $22 Tamil Nadu 26

No. Name and Reservation Status of Assembly Constituency : 35 - MADURANTAKAM (SC) Part No. : 80

No. Name and Reservation Status of Parliamentary Constituency(ies) in which the Assembly Constituency is located : 6 -
KANCHEEPURAM (5C)

1. Details of Revision

Year of Revision 2024 Roll Identification
Basic Roll of Special Summary Revision 2024 published on 27-10-2023 and
Qualifying Date 01-01-2024 supplement 1 of that revision comprising additions and subsequent additions in
. Continuous Updation period from 22.01.2024 to 27.03.2024 in Supplement
Type of revision :g::ial Summary Revision 2(Deletions and Modification of Supplement 1and 2 marked in the Basic Roll)
Date of Publication 27-03-2024

2. Details of part and polling area

No. and name of sections in the part

1-Pudur (P) And (R.V), Ward 4 manthaivali st Main Town or Village : PUDUR
2-Pudur (P) And (R.V), Ward 4 East St Ward no .
j.iudur (:) And (E.V). Ward : lI»'-':ralla St i Post Office : ESUR
S'P“d”r (P) :"d (Fl 'x)' x"'d X il 'i‘ | Police Station : PADALAM
-Pudur (P) And (R.V), Ward . Sar:ramman oll St Block : MADURANTAKAM

6-Pudur (P) And (R.V), Ward 4 Thideer Nagar Subdivision : MADURANTAKAM

District : CHENGALPATTU

Pin code 1603308
3. Polling station details

Type of Polling Station General

No. and Name of Polling Station :
(Male/Female/General)

80 - Panchayat Union Middle School Essur north face

building Number of Auxiliary Polling 0

Stations in this part :
Address of Polling Station :

Panchayat Union Middle School! Essur north face building

4. NUMBER OF ELECTORS

Starting Ending Net Electors
Serial No. Serial No. Male Female Third Gender Total
1 668 322 Kyal 0 643

Signature of Electoral Registration Officer

Total Panes 30 - Paaa 1
(} Scanned with OKEN Scanner
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Translated Copy

Request for Information under Section 6(1), 6(3) and 7(1) of the Right to
Information Act, 2005 by registered mail

18-06-204

From

D. C.Sathasivam s/o. Dhanapal

No. 64,149 Boodur village. Big Street.
Madurantakam Taluk,

Chengalpattu District

Pin Code — 603308.

Cell : 9940102819

To

Public Information Officer/Tasildar Officer,
Madurantakam Tasildar Office,

No. 38. National Highway,

Madhurandagam Taluk,
Chengalpattu District -603306

Subject :
Application for information under Section 6(1), 6(3) and 7(1) of the Right to
Information Act, 2005.

Sir,

[ am residing at the above address. And know that all the information I request 1s

maintained in your office.

I. Give the information as to what type of land is classified under Survey No.
71,72,75,79, 24, 44, and 54 of 149 Boodur Village under Boodur Panchayat
Madurantakam Taluk. Chengalpattu District.

Since the above documents requested by me are court required documents, 1f they
are not in the office, I request you to send my letter to the office where the above
documents are located under Section 6(3) of RTT ACT-2005.

c}- Scanned with OKEN S
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Translated Copy 30

[f the information sought by me under Section 7(8) of the Right to Information Act,
2005 1s rejected, I would like to give full details of the reason and the appellate
authority,

[ adhere to court cost of ten rupees under fee rule-3 of RTI ACT-2005 as fee for this
document and [ am ready to pay fee as per government regulations 1if fee 1s required.
Where is the cost amount for copying of documents 1f required? How? [ request
you to give the information to pay.

I am requested to furnish the information requested under the Right to Information
Act- 2005 with the signature and stamp of the Public Information Officer on all
pages as per Information Commission Case No: 32576/F/2013 Dated : 27.03.20214,

TThanks
Yours faithfuly
D. C.Sathasivam

Sign

c}- Scanned with OKEN Scanner
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Translated Copy

Request for Information under Section 6(1), 6(3) and 7(1) of the Right to
Information Act, 2005 by registered mail

18-06-204

From

D. C.Sathasivam s/o. Dhanapal

No. 64,149 Boodur village. Big Street.
Madurantakam Taluk,

Chengalpattu District

Pin Code — 603308.

Cell : 9940102819

To,

Public Information Officer/ Manager (Engineering),
Tamil Nadu Civil Supplies Goods Corporation.
Poonamallee Highway, Koyambedu,

Chennai 600107.

Subject :
Application for information under Section 6(1), 6(3) and 7(1) of the Right to
Information Act, 2005

Sir,
[ am residing at the above address. And know that all the information I request 1s
maintained in your office.

Under the Right to Information Act — 2005, I had asked how far a modern rice
mill should be located from a residential area. In response to the information I
asked for, I received information from you that the modern rice mill should not
be located near the residential area and the modern rice mill should be located
at a distance of about 2 kilometers from the residential area from the petition
No. ME3/37843/2021. On what basis have you given the information that the
modern rice mill should be located at a distance of 2 kilometers from the
residential area? I mean are there any government memoranda for that? If
you have any such memorandums and other legislation please inform.
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Translated Copy

Since the above documents requested by me are court required documents, if they
are not in the office, I request you to send my letter to the office where the above
documents are located under Section 6(3) of RTI ACT-2005.

If the information sought by me under Section 7(8) of the Right to Information Act,
2005 1s rejected, I would like to give full details of the reason and the appellate
authority.

[ adhere to court cost of ten rupees under fee rule-3 of RTI ACT-2005 as fee for this
document and I am ready to pay fee as per government regulations if fee is required.
Where 1s the cost amount for copying of documents 1if required? How? I request
you to give the information to pay.

I am requested to furnish the information requested under the Right to Information
Act- 2005 with the signature and stamp of the Public Information Officer on all
pages as per Information Commission Case No: 32576/F/2013 Dated : 27.03.20214,

TThanks
Yours faithfuly
D. C.Sathasivam

Sign
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ANNEXURE 9
VP Form No:2

~uldl UCvCiOopimcelil & Fdllcllaydl iKd]

Do not waste waler, use it economically.

Budur Village Panchayat, Madurantakam Block, Chengalpattu District

Receipt of Property Tax
Assessment Number : 800
Name of the Owner : Ari Father/Husband Name : Aadhi
Receipt Number : 2023-2024/35/11/7/116 Date : 2023-07-22
Habitation Name : Budur colony Ward No : Ward 2
Street Name : pillaiyar loil street Door No : 2/11
Survey No : Sub Division No
Mode of Payment : Cash Usage Type : Own Residence
. | . Amount in Rs
Demand detail Taxation period Note
Arrears Amount Current
P ty d d 2022-2023 (Yearl 200.00 0.00]200.0
1.'0per y deman 0 3 (Yearly) 0 00.00 Building Type: RCC

Library Tax 2022-2023 (Yearly) 20.00 0.00] 20.00
Property demand 2023-2024 (Yearly) 0.00] 200.00/200.00
Library Tax 2023-2024 (Yearly) 0.00f 20.00] 20.00

Totall 440

Rupees(¥) :Four Hundred and Fourty Only Received

Panchayat Secretary,
Budur Village Panchayat.

Executive Authority/

Village Panchayat President,

Budur.

*This is Computer Generated Bill. No Signature Required.

G Scanned with OKEN Scanner
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VP Form No:2

Assessment Number

Name of the Owner
Receipt Number
Habitation Name

Street Name

Survey No
Mode of Payment

~uldl UCveiOopimcelil & Fdllcllaydl iKRd]

: 983

: Asharani

Do not waste waler, use it economically.

Budur Village Panchayat, Madurantakam Block, Chengalpattu District

: 2024-2025/35M1 11711111 Date

: Budur colony

. east street

: POS - UPI

Receipt of Property Tax
Father/Husband Name : Karmegam
:2024-05-16
Ward No : Ward 3
Door No 125

Sub Division No
Usage Type

43

: Own Residence

Demand detail

Amount in Rs

Taxation period
Arrears Amount Current | Total

Pl.'operty demand 2020-2021 (Yearly) 100.00 0.00{100.00 Building Type:
Library Tax 2020-2021 (Yearly) 10.00 0.00( 10.00
Property demand 2021-2022 (Yearly) 100.00 0.001100.00
Library Tax 2021-2022 (Yearly) 10.00 0.00| 10.00
Property demand 2022-2023 (Yearly) 100.00 0.00{100.00
Library Tax 2022-2023 (Yearly) 10.00 0.00| 10.00
Property demand 2023-2024 (Yearly) 100.00 0.00{100.00
Library Tax 2023-2024 (Yearly) 10.00 0.00( 10.00
Property demand 2024-2025 (Yearly) 0.00{ 100.00(100.00
Library Tax 2024-2025 (Yearly) 0.00( 10.00( 10.00

Total] 550

Rupees(¥) :Five Hundred and Fifty Only Received

Panchayat Secretary,
Budur Village Panchayat.

Executive Authority/
Village Panchayat President,

*This is Computer Generated Bill. No Signature Required.

G Scanned with OKEN Scanner



VP Form No:2

Assessment Number

Name of the Owner
Receipt Number
Habitation Name

Street Name

Survey No
Mode of Payment

~uldl UCvVCiOpImcelil & Fdllcllaydl iRd]

Do not waste waler, use it economically.

Budur Village Panchayat, Madurantakam Block, Chengalpattu District

: 400
: Backiyalakshmi

: 2023-2024/351 17711111

: Budur colony

. east street

: Cash

Demand detail

Taxation period

Receipt of Property Tax
Father/Husband Name : Panchasaram
Date : 2023-08-07
Ward No : Ward 3
Door No : 0/0/01
Sub Division No
Usage Type : Own Residence
Amount in Rs
Arrears Amount Current | Total

Note

Pl.'operty demand 2022-2023 (Yearly) 200.00 0.00]200.00 Building Type: RCC
Library Tax 2022-2023 (Yearly) 20.00 0.00] 20.00
Property demand 2023-2024 (Yearly) 0.00] 200.00]/200.00
Library Tax 2023-2024 (Yearly) 0.00f 20.00] 20.00
Total] 440

Rupees(¥) :Four Hundred and Fourty Only Received

Panchayat Secretary,
Budur Village Panchayat.

Executive Authority/

Village Panchayat President,

Budur.

*This is Computer Generated Bill. No Signature Required.
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VP Form No:2

Assessment Number

Name of the Owner
Receipt Number
Habitation Name

Street Name

Survey No
Mode of Payment

~uldl UCvVCIOpINcCllL & Fdllcllaydl iRd]

Do not waste waler, use it economically.

Receipt of Property Tax

1992
: A.Meganaadhan

: 2023-2024/35/11/7/1172

: Budur

: mariyamman koil street

: POS - UPI

Father/Husband Name
Date
Ward No

Door No

Sub Division No
Usage Type

: Annamalai

Budur Village Panchayat, Madurantakam Block, Chengalpattu District

45

: 2024-02-26

: Ward 6

126

: Own Residence

Demand detail

Amount in Rs

Note

Taxation period
Arrears Amount Current | Total
P ty d d 2022-2023 (Yearl 200.00 0.00{200.0
1.'0per y deman 0 3 (Yearly) 0 00.00 Building Type: RCC

Library Tax 2022-2023 (Yearly) 20.00 0.00] 20.00
Property demand 2023-2024 (Yearly) 0.00{ 200.00{200.00
Library Tax 2023-2024 (Yearly) 0.00] 20.00] 20.00
Totall 440

Rupees(¥) :Four Hundred and Fourty Only Received

Panchayat Secretary,
Budur Village Panchayat.

Executive Authority/
Village Panchayat President,

Budur.

*This is Computer Generated Bill. No Signature Required.
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VP Form No:2

Assessment Number

Name of the Owner
Receipt Number
Habitation Name

Street Name

Survey No
Mode of Payment

~uldl DJCvVCiOopimcelil & Fdllcllaydl iRd]

: 823

: Ritamary S

: 2024-2025/35/11/711/18 Date

: Budur

: muthaliyar street

: POS - UP1

Do not waste waler, use it economically.

Budur Village Panchayat, Madurantakam Block, Chengalpattu District

46

Receipt of Property Tax
Father/Hushand Name : Selvaraj
: 2024-05-17
Ward No : Ward 6
Door No
Sub Division No
Usage Type : Own Residence

Demand detail

Taxation period

Amount in Rs

Arrears Amount Current | Total

Pl.'operty demand 2022-2023 (Yearly) 200.00 0.00{200.00 Building Type: RCC
Library Tax 2022-2023 (Yearly) 20.00 0.00] 20.00
Property demand 2023-2024 (Yearly) 200.00 0.00]/200.00
Library Tax 2023-2024 (Yearly) 20.00 0.00] 20.00
Property demand 2024-2025 (Yearly) 0.00] 200.001200.00
Library Tax 2024-2025 (Yearly) 0.00] 20.00{ 20.00

Total] 660

Rupees(¥) :Six Hundred and Sixty Only Received

Panchayat Secretary,
Budur Village Panchayat.

Executive Authority/
Village Panchayat President,

*This is Computer Generated Bill. No Signature Required.
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VP Form No:2

Assessment Number

Name of the Owner
Receipt Number
Habitation Name

Street Name

Survey No
Mode of Payment

nuldl DJCvCiOopmcelil & Fdllcllaydl Rd]

Do not waste waler, use it economically.

Receipt of Property Tax
1824
: Azhagesan Father/Husband Name : Kumaraswamy
: 2024-2025/35/11/7/1/26 Date : 2024-05-17
: Budur Ward No : Ward 6
: muthaliyar street Door No
: Sub Division No
: POS - UPI Usage Type : Own Residence

Budur Village Panchayat, Madurantakam Block, Chengalpattu District

Demand detail

Taxation period

Amount in Rs

Arrears Amount

Current | Total

Note

Property demand

2023-2024 (Yearly)

150.00 0.00] 150.00

Library Tax

2023-2024 (Yearly)

15.00 0.00{ 15.00

Building Type: RCC

Property demand

2024-2025 (Yearly)

0.00{ 150.00{150.00

Library Tax

2024-2025 (Yearly)

0.00{ 15.00f 15.00

Total 330

Rupees(¥) :Threc Hundred and Thirty Only Received

Panchayat Secretary,
Budur Village Panchayat.

Execulive Authority/

Village Panchayat President,

Budur.

*This is Computer Generated Bill. No Signature Required.

G Scanned with OKEN Scanner




VP Form No:2

Assessment Number

Name of the Owner
Receipt Number
Habitation Name

Street Name

Survey No
Mode of Payment

~uldl UCvCiOopimcelil & Fdllcllaydl iRd]

Do not waste waler, use it economically.

Budur Village Panchayat, Madurantakam Block, Chengalpattu District

: 825

: Sarala

1 2024-2025/35/11/7/1/39

: Budur colony

: periya street

: POS - UPI

Receipt of Property Tax
Father/Husband Name : Vedhachalam
Date : 2024-05-18
Ward No : Ward 7
Door No 1 66/79

Sub Division No

Usage Type : Own Residence

Demand detail

Taxation period

Amount in Rs

Arrears Amount Current | Total

Note

Pl.'operty demand 2023-2024 (Yearly) 200.00 0.00]200.00 Building Type: RCC
Library Tax 2023-2024 (Yearly) 20.00 0.00] 20.00
Property demand 2024-2025 (Yearly) 0.00{ 200.00{200.00
Library Tax 2024-2025 (Yearly) 0.00f 20.00] 20.00
Total] 440

Rupees(¥) :Four Hundred and Fourty Only Received

Panchayat Secretary,
Budur Village Panchayat.

Executive Authority/

Village Panchayat President,

Budur.

*This is Computer Generated Bill. No Signature Required.

G Scanned with OKEN Scanner
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VP Form No:2

Assessment Number

Name of the Owner
Receipt Number
Habitation Name

Street Name

Survey No
Mode of Payment

Ruldl PVEVCIOPHICIL & rdliclldydl d]

Do not waste water, use it economically.

Receipt of Property Tax

: 826

: Sadhasivam

: 2024-2025/35/11/711/84

: Budur colony

: periya street

: POS - UPI

Father/Husband Name : Dhanapal

Date 1 2024-05-18
Ward No : Ward 7
Door No 164

Sub Division No
Usage Type

: Own Residence

Budur Village Panchayat, Madurantakam Block, Chengalpattu District

Demand detail

Taxation period

Amount in Rs

Note

Arrears Amount Current | Total
Pl."oper[_v demand 2023-2024 (Yearly) 100.00 0.00] 100.00 Building Type: Tiled
Library Tax 2023-2024 (Yearly) 10.00 0.00{ 10.00
Property demand 2024-2025 (Yearly) 0.00( 100.00]100.00
Library Tax 2024-2025 (Yearly) 0.00f 10.00] 10.00
Total| 220

Rupees(¥) :Two Hundred and Twenty Only Received

Panchayat Secretary,
Budur Village Panchayat.

Executive Authority/
Village Panchayat President,

Budur.

*This 1s Computer Generated Bill. No Signature Required.

c}- Scanned with OKEN Scanner
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VP Form No:2

Assessment Number

Name of the Owner
Receipt Number
Habitation Name

Street Name

Survey No
Mode of Payment

Ruldl PVEVCIOPHICIL & rdliclldydl Id]

Do not waste water, use it economically.

Receipt of Property Tax

: 1000

: Arunprasanth

: 2023-2024/35/11/7/1/95

: Budur colony

: chinna street

: POS - UPI

Father/Husband Name : Subramani
Date : 2024-03-22
Ward No : Ward 7

Door No

Sub Division No !

Usage Type : Own Residence

Budur Village Panchayat, Madurantakam Block, Chengalpattu District

50

Demand detail

Amount in Rs

Note

Taxation period
Arrears Amount Current | Total
P ty demand 2022-2023 (Yearly 150.00 0.00(150.00
1."oper y b k) - \_ Building Type: Tiled

Library Tax 2022-2023 (Yearly) 15.00 0.00f 15.00
Property demand 2023-2024 (Yearly) 0.00] 150.00]150.00
Library Tax 2023-2024 (Yearly) 0.00 15.00] 15.00

Total] 330

Rupees(¥) " Three Hundred and Thirty Only Received

Panchayat Secretary,

Budur Village Panchayat.

Exccutive Authority/

Village Panchayat President,

Budur.

*This 1s Computer Generated Bill. No Signature Required.

c}- Scanned with OKEN Scanner



VP Form No:2

Assessment Number

Name of the Owner
Receipt Number
Habitation Name

Street Name

Survey No
Mode of Payment

Ruldl PVEVCIOPHICIL & rdliclldydl Id]

1997

: Kayalmani

:2023-2024/35/11/7/1/94

. Budur

: mariyamman koil street

: POS - Cash

Do not waste water, use it economically.
Budur Village Panchayat, Madurantakam Block, Chengalpattu District

Receipt of Property Tax

Father/Husband Name

: Anantharaman

Date 1 2024-03-22
Ward No : Ward 6
Door No : 183

Sub Division No
Usage Type

: Own Residence

Demand detail

Taxation period

Amount in Rs

Note

Arrears Amount Current | Total
Pl."oper[_v demand 2022-2023 (Yearly) 200.00 0.001200.00 Building Type: RCC
Library Tax 2022-2023 (Yearly) 20.00 0.00] 20.00
Property demand 2023-2024 (Yearly) 0.00{ 200.00{200.00
Library Tax 2023-2024 (Yearly) 0.00{ 20.00{ 20.00
Totall 440

Rupees(¥) :Four Hundred and Fourty Only Received

Panchayat Secretary,

Budur Village Panchayat.

Executive Authority/
Village Panchayat President,

Budur.

*This 1s Computer Generated Bill. No Signature Required.

c}- Scanned with OKEN Scanner
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VP Form No:2

Assessment Number

Name of the Owner
Receipt Number
Habitation Name

Street Name

Survey No

~uldl PDEVEIOPICIL & FdllClldydl Rd]

Do not waste water, use it economically.

Receipt of Property Tax

: 989

: Loganathan

: 2024-2025/35/11/7/1/28

: Budur

: main rord

: POS - UPI

Father/Hushand Name ¢ Sivanantham

Date £ 2024-05-17
Ward No : Ward |
Door No 123

Sub Division No

Budur Village Panchayat, Madurantakam Block, Chengalpattu District

52

Mode of Payment Usage Type : Own Residence
. . . Amount in Rs
Demand detail Taxation period Note
Arrears Amount Current | Total
PToperty demand 2021-2022 (Yearly) 200.00 0.00{200.00 Building Type: RCC
Library Tax 2021-2022 (Yearly) 20.00 0.00] 20.00
Property demand 2022-2023 (Yearly) 200.00 0.00]200.00
Library Tax 2022-2023 (Yearly) 20.00 0.00] 20.00
Property demand 2023-2024 (Yearly) 200.00 0.00]200.00
Library Tax 2023-2024 (Yearly) 20.00 0.00f 20.00
Property demand 2024-2025 (Yearly) 0.00{ 200.00]200.00
Library Tax 2024-2025 (Yearly) 0.00]  20.00] 20.00
Total] 880

Rupees(¥) :Eight Hundred and Eigthy Only Received

Panchayat Secretary,
Budur Village Panchayat.

Executive Authority/
Village Panchayat President,

Budur.

*This is Computer Generated Bill. No Signature Required

G Scanned with OKEN Scanner



RUldl I2EVCIOPINCNL & FdllChldydl IKd |

VP Form No:2 Do not waste water. use it economically.
Budur Village Panchayat, Madurantakam Block, Chengalpattu District 53
Receipt of Property Tax
Assessment Number : 1003
Name of the Owner : Nagammal Father/Husband Name : Ammavasai
Receipt Number 1 2024-2025/35/11/7/1/93 Date 1 2024-05-18
Habitation Name : Budur colony Ward No : Ward 2
Street Name : mariyamman koil street Door No :202/194
Survey No : Sub Division No :
Mode of Payment : POS - UPI Usage Type : Own Residence
. | . Amount in Rs
Demand detail Taxation period Note
Arrears Amount Current | Total
ty dems 2023-2024 (Yearly 100.00 0.00{100.00
Pl-'oper y demand 3 (Yearly) ! Building Type: Thatched
Library Tax 2023-2024 (Yearly) 10.00 0.00{ 10.00 }
Property demand 2024-20235 (Yearly) 0.001 100.00]100.00
Library Tax 2024-2025 (Yearly) 0.00 10.00{ 10.00
Total] 220

Executive Authority/
Village Panchayat President,
Budur.

FY T Tw ’ 7 v
Rupees(¥) :Two Hundred and Twenty Only Received Panchayat Secretary,

Budur Village Panchayat.

*This is Computer Generated Bill. No Signature Required.
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ANNEXURE 10 A-Registration Details - Natham 54

District : Chengalpattu
Circle : Madhuranthakam

Village : Bhudur (149)

1. Field no 71 9. Soil texture and type 0--

2. Clause no 1B1 10. Soil quality -

iOOLD FIELD. SUBDIVISION 70-1B 11. Solution (Rs - H) 0.0

4. Area P 12. Area (Hectare - Air) 0-1.50

5. Govt / Ryatwari Ryatwari 13. Total Settlement (Rs - Pi) 2.00 p.m

6. Type of land Ryatwari Manai 14. Pattano 303

7. Source of irrigation - 15. Note -

8. Are you going? - 16. Name 1. Kannappa Nayak
Note

{The above information / certificate copy details are obtained from E-Registry. Please confirm these by
entering reference number NA/35/07/149/71/1B1/70906 at https://eservices.tn.gov.in -

—_
S
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A-Registration Details - Village 55

District : Chengalpattu

Circle : Madhuranthakam

Village : Esur
1. Field no 326 9. Soil texture and type 4-4
2. Clause no 1 10. Soil quality 5
3. OLD FIELD SUBDIVISION

1 11. Solution (Rs - H) 3.09
NO
4, Area - 12, Area (Hectare - Air) 0-24.00
5. Govt / Ryatwari Ryatwari 13. Total Settlement (Rs - Pi) 0.74
6. Type of land Wetland 14. Patta no 1072
7. Source of irrigation o 15. Note B
8. Are you going? - 16. Name Blessings 3 people
Note:

1.|The above information / certificate copy details are abtained from E-Registry. Confirm these by entering

reference number 35/07/150/326/1/30090 at https://eservices.tn.gov.in .

G Scanned with OKEN Scanner



A-Registration Details - Village 56

District : Chengalpattu

Circle : Madhuranthakam

Village : Esur
1. Field no 345 9. Soil texture and type 4-4
2. Clause no 1A 10. Soil quality 5
3. OLD FIELD SUBDIVISION

1 11. Solution (Rs - H) 3.09
NO
4, Area - 12, Area (Hectare - Air) 0-1.00
5. Govt / Ryatwari Ryatwari 13. Total Settlement (Rs- Pi) 0.10
6. Type of land Wetland 14. Patta no 409
7. Source of irrigation o 15. Note B
8. Are you going? - 16. Name 1. King
Note:

1.|The above information / certificate copy details are abtained from E-Registry. Confirm these by entering

reference number 35/07/150/345/1A/30063 at https://eservices.tn.gov.in .

G Scanned with OKEN Scanner



A-Registration Details - Village 57

District : Chengalpattu

Circle : Madhuranthakam

Village : Esur
1. Field no 343 9. Soil texture and type 4-4
2. Clause no 1A4 10. Soil quality 5
3. OLD FIELD SUBDIVISION

1AP 11. Solution (Rs - H) 3.09
NO
4, Area - 12, Area (Hectare - Air) 0-6.00
5. Govt / Ryatwari Ryatwari 13. Total Settlement (Rs- Pi) 0.18
6. Type of land Wetland 14. Patta no 95
7. Source of irrigation o 15. Note B
8. Are you going? - 16. Name 1. Sammandan
Note:

1.|The above information / certificate copy details are abtained from E-Registry. Please confirm these by

entering reference number 35/07/150/343/1A4/30024 at https://eservices.tn.gov.in .

G Scanned with OKEN Scanner



District : Chengalpattu
Circle : Madhuranthakam

Village : Butur (149)

A-Registration Details - Natham

58

1. Field no

2. Clause no
3. OLD FIELD SUBDIVISION
NO

4. Area

5. Govt / Ryatwari

6. Type of land

7. Source of irrigation

8. Are you going?

2A-1A

P
Ryatwari

Ryathwari Manai

9. Soil texture and type

10. Soil quality
11. Solution (Rs - H)

12. Area (Hectare - Air)

13. Total Settlement (Rs - Pi) 2.00 p.m

14. Pattano
15. Note

16. Name

0--

0.0

0-2.00

336

1. Rajak

-

IThe above information / certificate copy details are obtained from E-Registry. Please confirm these by
entering reference number NA/35/07/149/2A/1/20932 at https://eservices.tn.gov.in .
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A-Registration Details - Village 59

District : Chengalpattu

Circle : Madhuranthakam

Village : Esur
1. Field no 344 9. Soil texture and type 4-4
2. Clause no 1A 10. Soil quality 5
3. OLD FIELD SUBDIVISION

1 11. Solution (Rs - H) 3.09
NO
4, Area - 12, Area (Hectare - Air) 0-1.00
5. Govt / Ryatwari Ryatwari 13. Total Settlement (Rs- Pi) 0.10
6. Type of land Wetland 14. Patta no 409
7. Source of irrigation o 15. Note B
8. Are you going? - 16. Name 1. King
Note:

1.|The above information / certificate copy details are abtained from E-Registry. Confirm these by entering the

reference number 35/07/150/344/1A/30063 at https://eservices.tn.gov.in .

G Scanned with OKEN Scanner



A-Registration Details - Natham 60

District : Chengalpattu
Circle : Madhuranthakam

Village : Butur (149)

1. Field no 2A 9. Soil texture and type 0--

2. Clause no 1 10. Soil quality -

z'OOLD FIELD SUBRIVISION 2A-1A 11. Solution (Rs - H) 0.0

4, Area P 12. Area (Hectare - Air) 0-2.00

5. Govt / Ryatwari Ryatwari 13. Total Settlement (Rs - Pi) 2.00 p.m
6. Type of land Ryatwari Manai 14, Patta no 336

7. Source of irrigation - 15. Note -

8. Are you going? - 16. Name 1. Rajak
Note:

-

|The above information / certificate copy details are obtained from E-Registry. Please confirm these by
entering reference number NA/35/07/149/2A/1/20932 at https://eservices.tn.gov.in .
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A-Registration Details - Natham 61

District : Chengalpattu
Circle : Madhuranthakam

Village : Butur (149)

1. Field no 74 9. Soil texture and type 0--

2. Clause no 2A6 10. Soil quality -

';Z.(;JLD FIELD SUBGIVISION 74-2A6 11. Solution (Rs - H) 0.0

4. Area P 12. Area (Hectare - Air) 0-4.00
5. Govt / Ryatwari Ryatwari 13. Total Settlement (Rs - Pi) 4.00 p.m
6. Type of land Ryathwari Manai 14. Patta no 310

7. Source of irrigation - 15. Note -

8. Are you going? - 16. Name

1. Gengammal

-

The above information / certificate copy details are obtained from E-Registry. Please confirm these by
entering reference number NA/35/07/149/74/2A6/70974 at https://eservices.tn.gov.in .
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A-Registration Details - Natham 62

District : Chengalpattu
Circle : Madhuranthakam

Village : Butur (149)

1. Field no 73

9. Soil texture and type 0--
2. Clause no 1 10. Soil quality -
3. OLD FIELD SUBDIVISION )
NO 73-2A1 11. Solution (Rs - H) 0.0
4. Area P 12. Area (Hectare - Air) 0-1.92
5. Govt / Ryatwari Ryatwari 13. Total Settlement (Rs - Pi) 2.00 p.m
6. Type of land Ryathwari Manai 14. Patta no 233
7. Source of irrigation - 15. Note -
8. Are you going? - 16. Name 1. Vedhachalam

|The above information / certificate copy details are obtained from E-Registry. Please confirm these by
entering reference number NA/35/07/149/73/1/70908 at https://eservices.tn.gov.in .

(@ Scanned with OKEN Scanner



A-Registration Details - Natham 63

District : Chengalpattu
Circle : Madhuranthakam

Village : Bhudur (149)

1. Field no 72 9. Soil texture and type 0--
2. Clause no 1B1 10. Soil quality -
3. OLD FIELD SUBDIVISION
NO 70-1B 11. Solution (Rs - H) 0.0
4. Area P 12. Area (Hectare - Air) 0-3.50
5. Govt / Ryatwari Ryatwari 13. Total Settlement (Rs - Pi) 4.00 p.m
6. Type of land Ryatwari Manai 14. Pattano 326
7. Source of irrigation - 15. Note =
8. Are you going? - 16. Name 1. Navel
Note:
[=] % [=]
. 1 Irhe above information / certificate copy details are obtained from E-Registry. Please confirm these by
- 2\ T lentering reference number NA/35/07/149/72/181/70931 at https://eservices.tn.gov.in .
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ANNEXURE 14

District : Chengalpattu

Taluk : Maduranthagam

Village : Poothur (149)[149]

Survey No : 2AN

Area : Hect 00 Ares 49.18

/\c

Date of Issue:

: 06-07-2024 15:50:32

Scale: 1:937
N
496
Mﬁ 1B : 496
7 2G° ~« == -
‘kq 2 3.6 (pald)0F47.434 =
IR b ] 4.4
< 33‘2 / o 5‘._ 6 Q 7 o ) 13
nder 3 : o R ) N g <,
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L7443 1748 9 36.4 Z
A
A 72

Survey and Settlement Department, Government of TamilNadu

Signed By Tahsildar

Name of approver : kous !EI
Date of Approval : 23-04-2018

3

250 fv.2
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District : Chengalpattu

Taluk : Maduranthagam

Village : Eesur [150]

Survey No : 355
Area : Hect 00 Ares 37.00

Scale:1:1398

Date of Issue: 06-07-2024 16:02:10

344 343/B
\ j' 52 325/A
A 936 .. \w__
Vﬁﬁg:ggg‘?-‘E - @9 _ ...(80_4}‘ 2354
\ 108#—— - (154.6) --- m.‘;_
343/A 325/B

Signed By Tahsildar :
Name of approver : kous Cl3E
Date of Approval : 21-03-201 75835,

Survey and Settlement Department, Government of TamilNadu

C} Scanned with OKEN Scanner

80



District : Chengalpattu Survey No : 354

Taluk : Maduranthagam Area : Hect 00 Ares 45.00

Village : Eesur [150] Scale:1:1721

324/B

353

324/A

Signed By Tahsildar -
Name of approver : kousf=eig
Date of Issue: 06-07-2024 16:01:05 Date of Approval : 21-03-201 7S5 o

Survey and Settlement Department, Government of TamilNadu

C} Scanned with OKEN Scanner
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District : Chengalpattu

Taluk : Maduranthagam

Village : Eesur [150]

Survey No : 345
Area : Hect 01 Ares 53.50

Scale:1:1724

V.NO:149 PUDHOR

Date of Issue: 06-07-2024 15:59:44

Signed By Tahsildar i
Name of approver : Kous s
Date of Approval : 24-02-2018F

Survey and Settlement Department, Government of TamilNadu

C} Scanned with OKEN Scanner
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District : Chengalpattu

Taluk : Maduranthagam

Village : Eesur [150]

Survey No : 344
Area : Hect 00 Ares 65.00

Scale:1:924

V.NO:149 PUDHOR

Date of Issue: 06-07-2024 15:58:39

Signed By Tahsildar

Name of approver : kous
Date of Approval : 21-03-2017

Survey and Settlement Department, Government of TamilNadu

240 fv.1

C} Scanned with OKEN Scanner
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District : Chengalpattu

Taluk : Maduranthagam

Village : Poothur (149) [149]

Survey No : 2B
Area : Hect 00 Ares 24.50

Scale:1:626

4/B

496

Date of Issue: 06-07-2024 15:56:59

1A

45.0

Signed By Tahsildar o
Name of approver : kous @_. oy
Date of Approval : 05-12-2017f ]

Survey and Settlement Department, Government of TamilNadu

240 fv.1
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District : Chengalpattu

Survey No : 1A

Date of Issue: 06-07-2024 15:55:52

Taluk : Maduranthagam Area : Hect 00 Ares 67.00
Village : Poothur (149)[149] Scale:1:1140
N
495
Zb.4 e,
2
&
O
1O

V.NO.150.ESURE

Signed By Tahsildar .
Name of approver : KOous gt
Date of Approval : 05-12-2017f{T#

Survey and Settlement Department, Government of TamilNadu
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District : Chengalpattu

Taluk : Maduranthagam

Village : Poothur (149) [149]

Survey No : 4AN
Area : Hect 01 Ares 2.00

Scale:1:1258

Date of Issue: 06-07-2024 15:52:20

Data Digitally Signed By
S RAJESH

Survey and Settlement Department, Government of TamilNadu

(} Scanned with OKEN Scanner
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District : Chengalpattu
Taluk : Maduranthagam

Village : Poothur (149)[149]

Survey No : 72N

Area : Hect 01 Ares 18.00

Scale:1:984
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38.6

1032
A11.4

2A6
39.0

2A7
43.4

V.NO: 150 ESUR

9.6

T

auUy
2B2

40.4

22

Date of Issue: 06-07-2024 15:53:41

Signed By Tahsildar
Name of approver : kous !
Date of Approval : 23-04-2018

Survey and Settlement Department, Government of TamilNadu
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District : Chengalpattu

Taluk : Maduranthagam

Village : Poothur (149) [149]

Survey No : 71N
Area : Hect 01 Ares 28.00

Scale :1:1403

36.2

Date of Issue: 06-07-2024 15:49:02

Signed By Tahsildar
Name of approver : kous i
Date of Approval : 23-04-2018

Survey and Settlement Department, Government of TamilNadu
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BEFORE THE NATIONAL
GREEN TRIBUNAL (SZ)
CHENNAI
O.A. NO 102 of 2024

D. Sathasivam, S/o, M. Dhanapal,
..... Appellants
Vs.
The Union of India, Rep by the
Secretary,
Ministry of Environment, Forests &
Climate Change
And 9 Others.
... Respondents

INDEX TO THE ADDITIONAL
TYPED SET OF PAPERS

M/s. S. DEEPIKA M/s 1502/2000
D.SURESH M/s. 1771/2015
M.MARY RANI, M/s 1611/2014
V.MADASAMY M/s.6668/2021

COUNSEL FOR APPLICANT
7092314353
dpasso2010@gmail.com



